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of providing better service to the cus­
tomers. 

24. In view of the impressive re­
sults achieved by the Railways in the 
current year, and the expectation of 
an equally succeSl.if'ul next financial 

year, the H ouse w ill n o  doubt appre­
ciat the unstinted cooperation and 
total dedication to d uty displayed by 
railway employees at all l evels . It is 
also a matter of sati'.;;fa ction that a 
surplus budget could be presented 
for the year 1 97 7 - 7 8  w ithout any in ­
crease i n  fares a nd freight rates. J 
am confident that the Rail w ays will 
contin ue to get the full support of the 
HoU'ae ,  cooperation from the public­
and dedicated service from all em­
ployees. 

12.55 hrs. 
GENERAL BUDGET, 1 97 7 - 7 8  

TH E  M IN ISTER O F  FINANCE 
AND REVENUE AND BANKING 
( SHRI H .  M .  PATEL) ; Sir, I rise to 
present th e Budget to this august 
House. 

The Budget and the deman ds for 
grants that are being m ade a vail ­
able to Honourable Members were 
prepared on the ba'ais o �  the direc ­
tions given by the previous Go vern ­
ment. I would l i ke to m ake it clear 
at the outset that though these have 
been circulated, they do not reflect 
our philosophy, policies, and pro­
grammes. 

2. There was no time si n ce we 
asslNIled office to recast these esti­
mates a nd to print the B udget doc u ­
ments, afresh . T h e  annual fina ncial 
statement and the dem ands for grants 
prepared earl ier will serve the l imit­
ted purpose of fulfilling the C onstitu ­
tional requirements for taking a Vote 
on Accoun t before the 3 1 st March, 
1 97 7 .  Thi'3 will enable Government to 
meet essential expenditure during 
the fl rst fou r  months of the ensuing 
financial year . 

3. The Budget for the current fi­
nancial Y rar presented in March. 1 976 

envisaged an overall deficit o f  R s .  328 
crores . Due to certain increasea in 
expenditure, partly offset by improve­
ment in receipts, the year is expect­
ed to close with a dificit of Rs. 425 
crores. It is no t necesaary for me to 
take you over the v arious details of 
the budgetary developments during 
the current year for which the present 
Government can obiviously assume no 
rto·.;ponsibili ty. 

4. According to the Budget as pre ­
pa red , wh ile total receipts are exper­
ted to go up during the year 1 97 7 - 7 8  
to Rs. 1 4, 9 1 0  crores as compared with 
the fi gure of Rs . 1 3 . 7 5 9  crores in the 
Revised Estim ates for 1 97 6 - 7 7 ,  expen­
diture for the ensuing year i'a esti­
m ated at Rs.  1 5 . 542 crores as aga ins t  
the current year's Revised Estim ate 
of R·s. 1 4 . 1 84 crores. This position 
has resulted from an increase in both 
non -Pl an and Pl an expenditure. 

5. The Central  Sector of the Plan 
for 1 97 7 - 7 8  invol ves an ou tlay of 
Rs.  5,053 crores and will mak e a 
draft on the Central Budget of 
Rs. 4,096 crores.  This compares with 
the preceding year'oa 0 976-77 ) outlay 
0 "  Rs . 4 . 09 0 crores a n d  a budgeta ry 
support of Rs. 3,347 crores at the 
Budget stage. Central assistance to 
States and Union Terl"itorieoa, and for 
various programmes concerning the 
Hill and Tribal arens, the North Eas­
tern Council and Rural Electrification 
Corporation a s  well as the Andhra 
Six Point FOrmula amounts to Rs. 
1 , 6 9 2  crores accordin g  to theoae esti­
m ates for the year 1 97 7 - 7 8 .  The cor­
respondin g figure for the curr.ent 
year is Rs. 1 ,4 1 2 crores. Taking Centre, 
States and Union Territories together, 
the Budget envisage,; a total Plan 
outlay for 1 977-78 of Rs. 9,953 crores 
as compared with Rs. 7 . 852 crores in 
the Budget Esti mates of 1 976-77. 

1 3.00 hours. 
6 .  The net effect of the proposals 

m ade in the Budget would be an 
overall deflcit of Rs. 1,432 crore3. 
However, the Budget takes credit for 
special borrowin gs of the order of 
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Rs. 800 crores against drawal of 
foreign exchani,'e reserves , the as­
sumption being that such borrowing 
would be non -inflationary, as it is 
covered by increased imports of 
goods.  Accordingly ,  the Budget do­
cument '.;;hows a net deficit o· Rs.  
632 crores. 

7. In the con text of the rise in the 
whole-sale price index of 1 2.5 per ­
cent that h as occu rred since M arch . 
1 976, any deficit fi n ancing has to be 
viewed with COllcern.  In order to re­
verse the rising trend of prices, a nd 
to u'sher in a period of reasonable 
price stability,  the Govern ment are 
of the firm v iew that financing of 
publ ic expend iture in a manner which 
would genera te in flation ary pressu res 
should be eschewed . It is our firm 
resolve to review the Fifth Pla n  and 
to revise the Budget Eo.;;tim ates So that 
t hey reflect our thinking , and priori ­
ties . We propose t9 complete this 
exercise in tilT!e .for the regular Bud ­
get which wil l be presented in May, 
1 977.  

8 .  Meanwhile, I h ave asked my 
Ministry to reque'.;;t all  M inistries, 
Departments an d  Pu blic Sector Under­
takin gs u nder the control of the Cen ­
tral Governm ent n ot to take up new 
schemes an d not to enter into fresh 
maj or commitments till we have 
completed Our review . The possibility 
of rephasing and re-'.;;cheduling con­
tinuin g schemes woul d also be explo ­
red . All Ministries and Departments 
of Government. an d  Publ ic Sector 
Agencies will  be asked to obser ve 
the utmO'st economy in expenditure, 
keeping in view the present Govern ­
ment's emphasis on a usterity an d 
a voidance of all forms of ostentation.  

9. It is the will  of the people 01 
India as expreS'.;;ed unequi vocally at 
the Polls, that there IS an urgent 

need to redirect our t::COJlllmic poli­
ciel' a nd priorities So as to ensure that 
p('unomic growth su � .. erves the ob­
jective of speedy eradication of po­
verty and unemployment, and a pro­

gressive reduction in inequalities of 
income and wealth. The House may 
re'st assu red that we shall keep our 
faith with the people. The task ahead 
is form idable, but with the willing 

support and goodwill o� the people, 
we are confident that we shall achi ­
eVe our obj ective. 

] 3.05 hrs 

FINANCE BILL. 1 9 7 7 '"  
THE MINISTER OF FINAN C E  

AND REVENUE AND BANKING 
( S HRI H .  M. PATEL ) :  Sir. I be g to 

m Ove for leave t o  introduce a Bill 
to continue for the financial year 
1 97 7 - 7 8  the existing rates of income ­
tax with certain modifications and 
to provide for t he continuance of the 
provisions rel ating to auxiliary duties 
of eu'atoms and excise and the dis­
continuance of t he d uty on salt for 
t h e  sa id year. 

MR. SPEAKER : The q uestion is ; 

"That leave be granted to intro ­
d uce a Bill to continue 4'"or the fi ­
n ancial year 1 977-78 the existing 
rates of income- tax with certain 
modific ations and to provide for 
the continuanc'e of the prOVISIons 
relating to aUX iliary duties of cu'a­
tom s an d excise and the disconti ­
nuance o f  th e d uty on salt for the 
said year," 

The motion was adopted. 

SHRI H M . PATEL : I introduce" 

the Bill . 
---- - - - - - - - - ------ .--- -- - - - -- . _---
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